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T.C.P No. t28/lMAHl /2oo9

SHRI B,S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NAT1ONAL COMPAI.IY t,AW TRIBUNAL ON 20 1.2017

NAME OF THE PARIIES Mr. Ajit Dugal
V/s.

M/s. Seema Hotels & Resort Limited

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
ar,d,24), 1242 of the Companies Act, 2013.

Present
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ORDER

TCP No. 128/397-398/i.ICLT/MB/MAIV2009

The Counsel for the Petitioner as well as the Respondent are present.

At request of the parties on consent, list this matter on 22.01.2018.

sdt- sd/-
V. NALLASENAPATHY
Member (Tedmical)

B.S.V. PRAKASH KUMAR
Member (Judicial)

CORAM:

S, No. NAME DESIGNATION SIGNATURE

/
)


